


o/o collector & District Magnsitrate, Ajmer (Raj.)
No : CA/GenlNGTt2)22t Dated:

To,

The Registrar,
National Green Tribunal,
Principal Bench,
Delhi.

Sub : Joint lnspection report of the Committee.

Ref : Hon'ble NGT order dated 20.0s.2a22 in o.,A. No. 3s6/2022.

Sir,

With due respect, it is our honor to subnrit joint inspection report of the

Committee constituted by Hon'ble NGT in the matterr of 356t2O22, Babu Lal & Others

V/s State of Rajasthan & Others . The Joint inspection was carried out on dated

2810612022 by the following members.-

1. Shri Alok Kumar Jain, Protocol Officer, Nomine,e of District Collector, Ajmer, Distritr.
Ajmer (Raj ) (Nodal Officer)

2 Sh Pushpendra Singh, Mining Engineer, Ajmer (Flaj )

3. Shri Deepak Tanwar, Executive Environmental Engineer and Regional Officer,
RSPCB, Kishangarh, Ajmer (Raj)

Attached herewith is the Joint inspection report (04 Pages) and Annexures (10 Nos)

Thanking You.

Yours Sincerely,

Alok Kumar Jain
Protocol Officer,
Nominee of District Collector, Ajmer
INodai Officer]
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Joint rnspection Report of the committee
ln compliance of the Hon'ble National Green Tribunal (NGT) principal Bench,New Derhi,order dated 20.05.2022, in the rnatter of originar Apprication No.35612022, Babu Lar & others versus state of Rajasthan and others, thecommittee of following 03 members constitutr:d by District collector-Ajmer videletter no' 43 dated 01.06.2022 [Annexurer-1],visited the site i.e. virage_Nizampura, Tehsil- Nasirabad, District-Ajmer c,n 28.06.2022 to record the factualsituation and actions required to be taken:

1. shri Alok Kumar Jain, protocor officer, Nominee of District coilector,
Ajmer, District- Ajmer (Raj ) (Nodat Officer)

2. Shri Pushpendra Singh, Mining Engineer, Ajrner (Raj )
3' shri Deepak ranwar, EE & Regionar officer, RSpcB, Kishangarh.
As per the order of Hon'bleNGT, the committee verified the factual status onthese following issues: _

1' Verification of Khasra No. 1126, 1123,, 1133, 1132, 1131 and 1130rocated at Viilage- Nizampura, Tehsir- Nasirabad, District_Ajmer,
Rajasthan.

2' Verification of iilegar mining on the above said rand.
3. Depth of mining pits created due to illegal mining.
4. Encroachment on charagahah and Siway,s62k land in Khasra No, 1055,

1056, 964 and g66 Viilage- Nizampura, Tehsir- Nasirabad, District_Ajmer,
Rajasthan, where pits have been dug out iand stones thrown.

Field Observations;_

A. No compraints have been received in Mining Engineer,s office, Ajmer
regarding iilegar mining activities within Khasra no. 11ba, 1123, 1133, 1132,
1131' 1130 village Nizampura, Tehsil- Nasirabad, District- Ajmer. lnstead,
compraint was received for Khasra No.1.126 !\nnexure-2r. No iregar minning
was observed in Khasra No. 1126 observecl during verification by Mining
Department dated 29.04.2022 [Annexure_3].

B' Mining Engineer, Ajmer vide verification repcrrt dated 28.06.2022, reported
the following : [Annexure_4]
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C.

1' No i'egar mining was observed in Khasra No..1126, Virage_Nizampura,
Tehsil- Nasirabad, District- Ajmer. on* room was found constructed overthere.

2' A mining pit of size 6s feet * 40 feet was found with depth ofapproximatery 15-20 feet AGL was observed in Khasra No. 1123, Virage_Nizampura' Tehsil- Nasirabad, District- Ajmer. soil/ overburden from thesame pit has been excavated and was r.rtilised for making boundary of theagricultural field.

3' A mining pit of size 30 feet * 23 feet was found with depth ofapproximatery 10-05 feet AGL on common boundary rine of Khasra No.1133 & 1132, Viilage-Nizampura, Tehsir_ Nasirabad, District_ Ajmer soir/overburden from the same pit has been excavated and was utilised for
making boundary of the agricultural field.

4' No excavation/ mining of soir/ overburcren was observed in Khasra no.
1 131 and 1 130, Viilage-Nizamp.)ra,Tehs;ir- Nasirabad, District_ Ajmer.5' The Khasra no. '1055, 1056, 966 & g64 were arso verified by ME Ajmer
and it was observed that mining rease n<>. 44r2o0g rocated in Khasra No.
964 is a sanctioned mining rease in the name of Khushboo sen Dio shri
champa Lal sen which is presently operative. No illegal mining activities' were observed in Khasra No. 1056, 966 and 1055. No overburden wasobserved in Khasra no. 1056 and 1crss. Arthough overburden was
stacked on the boundary of the rand of r(hasra No. 1056 & g66 and the
same has been referred to as the encrclachment found on Khasra No.1056& 966, which was verified by flre joint committee on dated
28.06.2022.

6' Notice was issued by Mining Department, Ajmer vide letter dated
12'07.2022 to the ressee to remove the dumped overburden from the said
Khasra no. .1056& 

966 [Khasra No.5].

Following have been reported by the Tehsildar, Nasirabad vide letter dated
1 4.07 .2022& 1 S.O7 .2022[Annexure_06& 07]:_
1' Out of a totar of 1602 Khasra in virage - Nizampura, Tehsir- Nasirabad,

District-Ajmer 34 number of Khasras has been recorded in the revenue
records in the name of shri Champalal sien and his successors. Total , 0ry 8^F_ tt
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land of 7'0275 hectares of land out of 4gT.s3hectares has been ailottedin revenue records to shri champarar tien and his successors.2' compraint regarding encroachment on charagahah land and siwayachakIand by shri champa Lar sen and his successors was found true duringjoint verification dated 2g.06.2022.
3.

X:t"""::::1.r, 
Nasirabad vide tetters dated 2o.o5 2o2z

;.*;; ff".;removed completelywhich was verified on .l 3.O7.2L22lAnnexure_ 6 &10J.

1' No excavation of soir and dumping of ov,erburdenwas observed in KhasraNo' 1126, 1130 & 1131 0wned by,shri champa Lar sen and hisSuccessors.

2. Soil/ overburden was excavated & o\/erburden was dumped on thecommon boundary of Khasra No. 1132 & 1133 and on the boundary ofKhasra No' 1123'Depth of the observed mining pits was about 10-15 feetinstead of .100 feet as mentioned by complainant.
3' No soir/ overburden wasexcavated in Khasra No. 1055, 10s6 &966.However, overburden was found stackeld on bound ary of Khasra No.1056& 966.

4. After notice fromNayab Tehsirdar, Nasirabad, overburden from Khasra
No. 1056& g66has been removed.
Presently, there is no obstacre/ encroachment on the pathways and anyof the charagahah/ siwaychak rand c,f Viilage_ Nizampura, Tehsir_Nasirabad, District_ Ajmer.

No illegal mining of minerars was obse.ued in any of the Khasras asreported by the complainant.

5.

o.

AJ--
Alok Kumar Jain,
Protocol Officer,

Nominee of District
Collector, Ajmer

,KA
Pushpdr(dra Sinsh,
Mining Engineer,

Ajmer

^^_lJ & Regionat Officer,
RSPCB, Kishangarh, District- Ajmer
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